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BEFORE THE CENTRAL ELECTRICITY REGULATORY COMMISSION

Submission: Expected Revenue from Tariffs and Charges for 2013-14 to 2015-16

Submission under Central Electricity Regulatory Commission
(Procedures for calculating the expected revenue from tariffs and
charges) Regulations, 2010, as amended thereto in respect of Unit-1
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of ONGC Tripura Power Company Limited, 726.6 (2 x 363.3)
MW Palatana Combined Cycle Gas Turbine (CCGT) Power Project
for the period from 2013-14 up to 2015-16.

AND
In The Matter Of:
Petitioner: ONGC Tripura Power Company Limited (OTPC)
Head Office: 6" Floor, A Wing, IFCI Tower-61, Nehru Place,

New Delhi-110019

Registered Office: ONGC Tripura Asset, Badarghat Complex, Agartala,

Tripura-799014

Respondents: N/A

AFFIDAVIT SUPPORTING THE SUBMISSION

I, Arup Chandra Sarmah, son of Late Shri Ramesh Chandra Sarmah., Aged 50 years and resident
of 23-C. Pocket-C, Gangotri Enclave, Alaknanda, New Delhi-110019, working as DGM
(Commercial) with ONGC Tripura Power Company Ltd. (the petitioner), having its registered
office at ONGC Tripura Asset, Badarghat Complex, Agartala, Tripura - 799014, do herein
solemnly affirm and state on oath as under :

I.

t

W

That I am working as DGM (Commercial) with ONGC Tripura Power Company Limited
(OTPC), the petitioner, in the above matter and am duly authorized to make this affidavit.

I'submit that this submission is as per the provisions of Central Electricity Regulatory
Commission (Procedures for calculating the expected revenue from tariffs and charges)
Regulations, 2010, as amended thereto in respect of Unit-1 of ONGC Tripura Power
Company Limited, 726.6 (2 x 363.3) MW Palatana Combined Cycle Gas Turbine
(CCGT) Power Project for the period from 2013-14 up to 2015-16.

That the facts stated in the submission are based on the petitioner company’s official
records maintained in the ordinary course of business and they are true and correct to my
knowledge, information and belief.

We will submit the required details for Unit-2 of the project upon Commercial operation

of the Unit-2. / e
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5. Request the Hon’ble Commission to kindly condone the delay in submission of the

details of the expected revenue from tariffs and charges and allow the submission.

Deponent

Place : New Delhi

[Date : February 02, 2015

VERIFICATION

Solemnly affirm at New Delhi on this 2nd Day of February, 2015 that the contents of the above
affidavit are true to my knowledge, no part of it is false and nothing material has been concealed

there from.

Date: February 02, 2015 Deponent

Place: New Delhi
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CHARTERED ﬁCCQij

CERTIFICATE

we have examined the expected revenue calculated based on the tariffs and charges determined by the
CERC, of M/S ONGC TRIPURA POWER COMPANY LIMITED (hereinafter referred to as “The Company”)
having Registered office at ONGC TRIPURA ASSETS, BADARGHAT COMPLEX, AGARTALA, TRIPURA -
799014, in accordance with Standards on Assurance Engagement 3400, The Examination on Prospective
Financial Information, issued by the Institute Of Chartered Accountants of India.

The preparation and presentation of the expected revenue including the assumptions, is the
responsibility of the management and has been approved by the Commercial Department of the
company. The sources of information are set out in Anexure-1.

Our responsibility is to examine the evidence supporting and not the verification of the expected
revenue. Therefore, we do not vouch for the accuracy of the same.

This statement has been prepared in pursuant to the clause 2 under chapter 2 of the CERC {procedure
for calculating the expected revenue from tariff and charges ) Regulations 2010, for PALATNA unit-1
(363.3 MW) of the company .The company had got provisional tariff orders from CERC dated 20/12/13
in respect of the power station.

Based on our examination of the evidence supporting the assumptions, nothing has come to our
attention, which causes us to believe that assumptions do not provide a reasonable basis for the
forecast. Further, in our opinion the expected revenue statement is properly prepared on the basis of
the assumptions as set out in Annexure 1 and on a consistent basis with the historical financial
statements, using appropriate accounting principles.

Actual results are likely to be different from the forecast since anticipated events might not occur as
expected and the variation might be material.

For K K Soni & Co.
Chartered Accountants ﬂi;
g AT

M.No.-517358
FRN-000947N

Place: New Delhi
Date: 16.01.2015

www. kksoni.com E-mail : kks@kksoni.com
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